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_ Pay %mrgssiaﬁ. From

tendent Postal Stereﬁ Fa
and others.

Hon'ble D.S . Miqra-AM
Hon'ble G.S.Shdrma-JM

the applicant, whp is wcrklng as a carpenter Pastal’
Stores Forms znd $eals,Aligarh, has preyed for i
issue of a directiion to the respondents to grant %ﬁ
the petitioner welll craded pay of the carpentér,as_
per pay scale of 2| carpenter announced by the 4th
Central Pay Commisfion. In his application, the

A

spplicant has stated that he had made rEpreséﬁtég b
tions to the Director General Posts New Delhi on
various BatES ending 6.12.1972. According to his
own statement, thel| report of the Central Pay | ;
Commission was published in the month of June,86 :ji
and wes implemented in the month of October,86. Tha;

¢

without making reptesentations, to the immediﬁta.?-

applicant appears 1o have made this applicetion

higher authorities|after the implementstion of tfff;

new scale of pay r¢ scommended by the 4th Cﬁﬁtrax
the abova, 11'. i.s evidm;




relevant se

tha'appli@ﬁ£; _ s p
admission under Séﬁif.

The application 1is
summarily as premature.
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